
     
 

     

       

   

       

       

     

   

     

       

     
     

    

            

              

              

          

      

         

             

              

   

  



         

             

     

              

             

                

             

                

            

             

            

                 

        

           

            

                

      

              

           

          

           

               

           

            

          

             

             

            

               

  



MA 981 or 2018 in CP939 - Withdrawa Sec. 12-a

the Resolution Professional had afflrmed that the CIRP cost has been paid, hence the

withdrawal as prescribed u/s. 12A is hereby permitted. M.A.981/2018 allowed.

(M.K. SHRAWAT)
Member (ludicial)

Date:12.09.2018
u9
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